
  

 
Name of the corporate debtor: SDF INDUSTRIES LIMITED; Date of commencement of CIRP: 04.04.2025.; List of creditors as on: 19.04.2025 

 

List of Operational creditors (Government Dues) Annexure – 3 
S
l. 
N
o. 

Name of 
creditor 

Identificatio
n No. 

Details of claim 
received 

Details of claim admitted Amo
unt 
of 

conti
ngen

t 
clai
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Amoun
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mutual 
dues, 
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may be 
set-off 

Amount of 
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Date of 
receipt 
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Amount 
of claim 
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claim 

Amou
nt 

cover
ed by 
securi

ty 
int
ere
st 

Amount 
covered by 
guarantee 

Whether 
related 
party? 

% of voting 
share in 

CoC 

1 EXCISE 
DEPARTMENT 
GOVT OF 
KERALA(CIRCL
E INSPECTOR 
OF EXCISE) 

NIL 09/04/2025 63,40,607/- 63,40,607/- OPERATIONAL 
DEBT 

NIL NIL NIL NO NO NO NIL NIL FULL AMOUNT 
PROVISIONALLY 
ADMITTED 

2 KERALA STATE 
ELECTRICITY 
BOARD LTD 

(SPECIAL 
OFFICER 
REVENUE) 

CIN: 
U40100KL2011S
GC027424 

16/04/2025 1,08,678/- 1,08,678/- OPERATIONAL 
DEBT 

NIL NIL NIL NO NO NO NIL NIL FULL AMOUNT 
PROVISIONALLY 
ADMITTED 

3 BIJU P  
(EXECUTIVE 
ENGINEER)  

NA 19/04/2025 49,828/- 49,828/- OPERATIONAL 
DEBT 

NIL NIL NIL NO NO NO NIL NIL FULL AMOUNT 
PROVISIONALLY 
ADMITTED 

 TOTAL 6499113.00 6499113.00        NIL   

 
 
 
 


